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PREFACB 

This publication contains a brief ~ of work done 
by Lok Sabha during the Seventh Session of Seventh Lok 
Sabha, 1981. 

NEW DEWI ; 

January 20, 1982 
Pausa 30, 1903 (Saka) 

AVTAR SINGH RIKHY, 
Secretary. 



1. DURATION OF SESSION 

2. ADJOURNMEJllT MOTIONS-

Consent given but leave of the Houte not .. ked for, 

3. BILLS-

(i) Government BillJ 

(ii) Private Memben' Billl 

4. CALUNG A'ITENTION STATEMENTS 

5. DMSIONS 

(;. FINANCIAL BUSINESS-

(I) Railway Budget 

(ii) General Budget 

(iii) Budget in reapect of State of .A.am 

(iv) Budget in respect of State ofKerala 

7. LEAVE OF ABSENCE 

I. MOTIONS-

(i) Motionl Under Rules 191 and 342 

(ii) Motion. for modification of Statutory Rules IUld R.qulationl , 

9. OATH OR AFFIRMATION 

10. OBITUARY I.mFERENCES 

11. PAPERS LAID ON THE TABLE 

12. PERSONAL EXPLANATION UNDER R.ULE 357 

13. PETITIONS 

14. PRIVILEGE MATTERS 

.15. QUESTIONS-

(i) Starred 

(ii) Un.tamd 

(iii) Short Notice 

(iv) Half·an·HoW" discUllioni &ri.ing out ~ to queatloD •• 

16. RESOLUTIONS-

(i) Statutory Resolution. 

(ii) Private Memben' Resolutions 
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(ii) 

11. SHORT DURATION DISCUSSIONS (RULE 193) 

18. SPEAKER/DEPUTY SPEAKER/CHAI1U4AN 

R.uling/ Announcemeula 

19. STATEMENfS-

(i) Suo·molo Statements made/laid by Miniaten under Rule 372 115 

(Ii) Matters Under Rule 377 117 

(iii) Statements under direction 16 corteCtinginformation regarding Starred· 37 
Q,umionl/Calling Attention 

2Q. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF , 
BUSINESS. 



.. 

RESUME OF WORK DONE BY O~ SABHA DURING THE SEVENTH 
SESSION OF SEVENTH LOK SABHA-NOVEMBtR-DECEMBER, 1981 

Date of commencement 

Date of adournmen t Ii,.. diI 

Date of prorogation . 

Number of days of littillgl • 

Number of houri ohittings 

t. DURATION OF SESSION 

• 23 November, 191. 

• 25 December, 1981 
(00.10 houri) 

• 28 December, 1981 

• 24 

•  J 54 houri and 40 
minutes 

2. ADJoURNMENT MOTIONS 

CMlSlllt ,iv',. btt"lIIv' oJ'h, HouSf"" 4IWfor 

SUbject 

Failure of Govern-
ment to make &de--
quate arrangement to 
regulate the (en try 
and exit of visitOR to 
Qutab Minar 'peei.· 
ally on Fridays when 
entry is free, resulting 
in a BriIl1 tragedy on 
4 Decedaber lut tal&-
ing a toll of 45 lives 
mOlt of whom were 
womat and children. 

Names ofMemberl Date TiMe 

Sarv .. bri AtaJ 
Bibari Vajpayee, 
Madhu DaJldavate, 
Satish I\garwal, 
Ram ViI .. Paswan, 
Ram La) Rahi, Ajit 
Kumar Mehta, 
Rajesh Kumar 
Singh, Daulat Ram 
Saran. Jagpal 
Singh, B.D. Singh, 
Indrajit Gupta, P. 
K. Kodiyan. Nar-
ayan C1Ioubey, 
Nagangom Mohen-
dra, Smt. Geeta 
Mukh..,.jee. Suva-
ahri Jaipal Singh 
Kamyap. Rajnath 
Sonw Shastri, 
Ramavatar Shutti. 
Vija)' Kuntar Ya-
dav, K.M. Madhu-
kar, Surra Narayan 
Singh. Jhadchande 
Rai and Hariktlb 
Bahadur. 

when tUeri" 
broUfht 
before 
~ 

HOllIe 

7-12-81 

H.M. 

0,07 

Remarlcs 

8hri AtaJ Bihari 
Vajpayee when 
called upon to 
uk for leave of the 
HoUle under Rule 
60 did not JmSI the 
notice of adjourn-
ment motion. 
He requested for 
di.cuniori of the 
subject under Rule 
184/193 on that 
day. 

The House ~~ 
that dilcuuioJl on 
the statemen t made 
by t.he Mlnltter of 
Home AfFafn on 
4 December, 1981. 
might be held that 
day (7-12-81). 
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SUMMARY 

1. Billa pending at the end of the lalt lellion 

2. Billa introduced • 

3. Billa oppoled at introduction .tale 

4. Bm, puted by ~  Sabha and laid on the Table 

5. Billa returned by ~  Sabha wtth &JUencimenti and laid on the Table 

a. Dilla pIIIed 
7. Bm. Dept1ved 

a. BUll withdrawn • 
9. Bm, parkliaCUlled 

10. Motion. for acljournment 9fdelH!te on Bilk adopted. 

t 1. Bill. referred to Select Committee . 

12. BIU, referred toJoint Committee . 

13. Billa reported by Select Committee 

14. Billa reported by Joint Committee . 

I S. Billa originating in and referred toJoint Committee by Rafya Sabhain reapect 
of which motions for concurrence were aclopted by Lok S-abha. •  • 

,j 6. Bill, pending at the cnd of the _ion DUll para No.I3SS ofLok Sabha Bulletin-
Part II. dated 4-1·1982 .  •  .  •  .  .  .  .  • 
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3. 

... 
,. 
Ii. 

SUMMARY 

Billa pending at the end of the last _ion 

Billa introduced 

Bill diecUlle<i 

Billa withdrawn 

Billa negatived 

Part-dillCUlled . 
• 

NIL 

NIL 

I 

7. Billa pending at the end of the Sc.ion fIlM para No. 1389 of Bu1tetIu, Pa"t-
II, dated 4-1-1982 195 

12 
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4. CALLING ATI'BNTION STATEMENTS 

-------------------------------------------------------
:81. Brief' Subject Name of Member Name of Minilter 
No. who called attention 

I 2 3 

I. 'The reported maaacre of Shri Satyuadhan 
24 ~  in Deholi Chakraborty 
village, Mainpuri Diltrict, 
Uttar Pradesh on 18 No-
vember, 1981. 

Date ohtatement 

4 

Giani Zail Singh 

23-11-1981 

".2. Growing incidence of cia-
coities and lawieaane.8 in 
Tunning trainl with parti-
ocular reference to the loot-

8hri Harilh Chand- Shri Kedar Pande 
dra Singh Rawat --------

ing of the Lucknow-New 
Delhi Mail on 30 October, 
1981. and killing of an Air 
Force Officer in an armed 
,dacoity in Lucknow-Jhanli 
paaenger train on 21 No-
vember, 1981 . 

. 3. The reported deaths due Shri Harilh Chan-
Co ~  incidence of dra Singh Rawat 
~  in Andhra 

Pr • Karnataka, Tamil 
Nadu, Pondicherry BIld other 
parts of the country. 

-4. Rise in prices of essential Shri P.K. Kodiyan 
commodities. 

:So The situation ariaing out Shri Arjun Sethi 
of the agitationl by farmers 
ror remunerative price for 
cotton in different par,ts of 
the country. paracularly 
in Maharashtra. 

<6. Recent violent. incidcntl Shri H.ikeah 
and unreat in the Delhi Bahadur 
Univcnity and Jawaharlal 
Nehru University. 

7. Power shortage in different Shri Cbitta Baru 
parts of the country with 
particular rere rence to Ma-
haruhtra. 

j1. Reported incidents of vio- Shri Bapuaabeb 
lence and hooliganism in Parulekar 
the Dhanbad coal mining 
.area and murderoUi attack 
·on a senior mining engineer 
.causing a sense of insecurity 
.and die lteps taken by the 
Government in the matter. 

24-11-1981 

Shri B. Shankaranand ------... -
25-11-1981 

8hri B ~  
Mahanty --------... 
126-11-1981 

Shri PrBllab Kumar 
Mukherj« 

1-12-1981 

Smt. Sheila Kaul 

3-12-1981 

8hri A.B.A. Ghani 
Khan Ohaudhuri ----4-12-1981 

Shri A.B.A. Gha'ni 
Khan Chaudhuri 

7-12-1981 

Time 
taken 

H. M. 

1.38 

1.450 

0.50 

1.37 

1.13 

1.26 

1.24 

1.03 



"' 11'" 

1 2 3 4 5 

H. M. 

9. The reported ralliCi and Shrl Ram Swroop ·Shri Bhiahma t.ll 
dcmonatrationl by lOme Ram 1: Narain Singh 
farmcn at the Boat Club. 
New Dc1hi on NOveD1bci' ··S.12 .. 1981 
30. 1981 ~ C  against 
the &Cqwaition. of their "11 .. 12 .. 1981 
land by Delhi DeveloPment 
Authority and ~ low rate. 
of compcnaation pa!d to 
them. 

10. The reported collape of the Shri B.D. Silllh Shri Kedar Panda 0.52 
fty-ovcr Urtder conltl'ucrion. 
in connection with the 14-12 .. 1981 
ASIAD. at Scwa Nagar, New 
Delh i, cauaing injury to a 
large number of worken. 

11. Reported 10. of nWDCrOUl 8hri R.P. Das Rae Birendra 1.11 
human livel "'and catde and Singh 
damage top-operty and ltad.. -----....... _-
ing crope cuUlCd by the rc- 15·12 .. 1981 
acnt cYdone in lOme arc .. 
in Walt Bengal and Orl_. 

12. Reported death ofaeveral per. 8hri Mani Ram 
.om in tbe coun try due to cold Bagri 
wive. 

Shri .l,'a1cahwar Ram 
•  I 

18·12 .. 1981 

13. Reported ~  and burn .. 
ing of Indian &rIt aid drCI· 
.ing material by the Govern .. 
mentl of United Kinsdom 
and AUltraiUa. an4 ~ .. 
vcrae effect on the export of 
Indian goodJ. 

Shri Harinath Mishra Shri Khurahecd 
Alam Khan _ 

22·12 .. 1981 

0.56 

1.17 

14. Reported collapse of a bun.. Shtl Uttam Rathod ShZ'i A.B.A. Ghani 0.32 
kcr in Kotama Colliery in Khan Chaudhuri 
Diatrict Sahdol in Madhya • 
Pradesh. reiutiliig in the 23 .. 12 .. 1981 
death of lome penons and 
lnjuriCi to levcral others. 

15. R.cport\!d inordinate delarln 8hri Harlkcsb Shr! B ~ Singh 0.24 
completion of Patna-Hajlpur Bahadur 
Ganga bridge clue to indi.. 24-12 .. 1981 
ft'ereoce on the part of the 
authoritiet. V 

.The MinUter made aatatementon 11·12 .. 1981 • 
•• TIle CaiUng Attention was interrupted on 8-December, 1981 iii the HoUle 
adjourned iii a mark of rClpCCt to the mcmoJt of Shrl Kartik Draoh who 
paged away luddenly. 



Number of Division. held 

,. \ 

Subject 

Demands for Excess Granta in res-
ro;t of the Budget (Railways) 
or 1979-80 

Supplementary Demands for Granta 
In respect of the Budget 
(Railways) for 1981-82 

18 

5. DMSIONS 

6. FINANCIAL BUSINEsfl 

Date of Date(.) of 
preK'nta· diacuaioD 

tion 

2 

(i) R4i1wf(I 1JII4,,, 

10-12-81 14-12-81 .DilCUlJion and voting 
15 .. 12-81 on Dcmaadl for = Orant. ilways) 

10-12-81 14-12-81 ·DiacUllion and voting 
!s-I2-81 on Supplementary 

Demands for Granq 
(R.aihvaya) 

Demands for Exce.a Granta in rea- 10-12-81 
peet of the Budget (General) for 

16-12-81 .·Discuasion and 
Voting on Demand. 
for Exceaa Grantl 
(General) 

1979-80 

Supplementary Demands for 
Grantl in respect of the Budget 
(General) for 1981-82 

.Discussed together . 

•• DiscUllCd together. 

10-12-81 16-12-81 "Di.cUllion and 
voting on Supple-
me&tary Demand. 
for Grant. J 
(Geaeral) 

6 

TilM 
lakcm 

4 

H. M. 

1 
l' 26 

3 41 



16 

1 2 3 4 

H. M. 

(iii) Brulgft in filii" oj StG oj .dmm 

Supplementary Demands for 10-12-81 
Grant. in fCIIPCCt or the Budaet 
(A.am) fOl'I981-82 

18-12-81 @DiJcuuion and YO-
21-12-81 ting on Supple-

mentary Demancia 
for Gnnt. (Aaaam) 

4 04 

@DilCuued tog"ther with tbe Statutory Resolutions Seeking (i) approval of the iuuc 0: 
th' notification of AualI1 G3vernlD'nt d,claring the services in cOllnection with 
prodllction, Illpply and ~  of electricity includin, otber acrvice. under tbe 
A ~ State Electricity B:urd to b= cJlcnliaiacrviccs within the State of Auam and 
(ii) approval of the continuilnce in force or.tbe P.'o:lalI1,tion iUlled by the PtClident 
on 30·6·81 und.,r article 356 of ~ C l!lItitl1tin in ~  of AnalD for a ~  p:riod 
, of .ix montbl. . 

SUPPlementary Demancia for 
Grant. in ""peet of the BwJcet 
(KeraJa) for 1981-82 

15·12-81 17-12·81 @@DillCUUlon and vo· 
ting on Supplemen· 
tary Dcmancia for 
Grants (Kcrala) 

4 19 

@@DilcllllCd together witb the Statutory Rcaolution _king approval of the Proclamation 
illUCd by the president on 21-10·81 under article 356 of tbe Constitution in relation 
to the State of Kerala. 

Sl. 
No. 

1 

2 

3 

4 

S 

7 • LEAVE OF ABSENCE 

Name ofMcmber. Period for which Icave granted 

8briK.Kunhambu 17-8-1981 to 18-9-1981 

8bri R. K. Mhalsi . 23-11-1981 to 24-12-1981 
8hri KUluma Krilbna Murthy 23·11·1981 to 18·12·1981 

Shri Anand Singh 23·11-1981 to 24-12·1981 

Sbri Blila.beb Vikhe Patil . 1-12-1981 to 16-12-1981 

Date 
when 
leave 
granted 

24-12·1981 



81
. 
No
. 

Br
df'
 
I
uI
:!j
ec
t 

2 

I
.
 
I
D
di
a'.
 c
de
Dd
cd
 
~
 
wi
t
h 
t
he
 

lI
D.
 

II
 
Pr
eI
ea
t 
i
Dt
e
ma
ti
o
na
l 
.i
t
u
at
i
o
n 
a
u
d 

th
e 
p
ol
ic
y 
or
 t
h
e 
Gc
m:
nu
De
Dt 
of
 I
Dc
Ua
 

m 
re
la
tl
oa
 t
he
re
t
o.
 

S. 
N
O
TI
O
N
S 

(I
) 
M
o
d
_ 
1I
I
UI
er
 
RI
d
es
 
I,.
 ..
. st
a 

M
ot
i
O
n 

Na
me
 
or 
Me
mb
er
 

U
Dd
er 
. 

w
h
o 
mo
ve
d 

r
ul
e 3 

34
2 

So
P 

4 

S
hr
i 
R.
 
Ve
nJ
ra
ta
-

r
a
m
a
n 

S
br
i 
P.
V. 
Na
ra
si
mb
a 

R
a
o 

D
at
e(
l)
 
or 

TIl
De
 
ta
Jz
n 

di
la
Jl
li
o
n 

5 

2-
1
2-
8
1 

1
8-
g-
8
1 

(
Si
st
h 

S
e
ai
O
D)
 

1
0-
1
2-
8
1 

6 

H.
 
M.
 

8 
~
 

6 
0
8 

(
Bl
r
d
u
di
us
 

o 
1
0 
a
nI
I.
 

ta
ke
n 
d
ur
i
D
g 

t
h
e 
.i
x
da
 

s-
i
o
a)
 

. 
Mi
Di
st
ry
/ 

De
pa
rt
J
ne
ll
t 

c 
oa
a:
r
ue
d 

7 

Fi
na
Dc
c 

R
a
n
at
b 

8 

Ex
te
r
Da
l 
S
u
h
at
it
ut
e 

; 
M
ot
i
o
n 

Af
Fa
iI'
l 

m 
WI
d 
b
y 

S
hr
i 

B.
V.
Da
ai
a
d
o
pt
c
d.
 

(I
l)
 M
o
d.
..
 
f
or
 
m
o
4I
fI
c
a
d
_ 
of
 
at
at
at
e
1
7 
r
aI
e.
 
a
a
d 
r .
..
..
 tI
O
M 

81
. 

Br
ie
f' 
I
u
bj
ec
t 

N
a
m
e 
or 
Me
mb
er
 
wh
o 

Da
te
 
or 

Ti
me
 

Mi
Di
st
I'
y/ 

R
e
m
ar
b 

No
. 

mo
ve
d 

a
n
o
vi
n
g
a
n
d 
t
a
b:
D 

~
 

~
O

 
Co
na
:n
M:
d 

H 
 
M 

I 
Mo
di
fl
ca
ti
On
 
of
 t
h
e 
Ma
ru
ti 
Li
mi
te
d 
(
Ac
:q
ui
-
Sh
ri 
N.
It
. 
~

 
rl
S-
1
2-
8
1 

0 
2
7 

I
~

 
Ne
ra
ti
ve
d 

si
ti
o
n 
a
Dd
 
Tr
a
mt
er
 
of
 
U
n
de
rt
.l
i
D
p)
 

1l
uI
ea
, 
I
g
Bl
, 
l
ai
d 
o
n 
t
he
 
Ta
bl
e 

o
n 
&-
s-
Ig
el.
 

2 
A
mI
ul
mc
nt 
or 
t
he
 A
ll
 
In
di
a S
e
m
C
d 
(
De
at
h-
Dr
. 
Va
ta
nt
 
K
u
ma
r 
P
n
di
t 

lI
5-
1
2-
8
1 

0 
J
4 
Ho
me
 
Ai
F
aiI
II 

Wi
th
dr
a
wn
 
b
y 
le
av
e 

cu
m-
Re
dr
e
me
nt 
Be
D
di
II
) 
A
m
e
u
d
m
e
nt 

or 
t
he
 H
O
Ul
e. 

R.
.,
 
1g
e1
, 
la
i
d 
o
n 
t
he
 
Ta
bl
e 
o
n 

I
~

I
 

....
 

--
t 



p. OATH OR APFIRMATION 

Coaatituency , State ~  
oath/ 

~  

Date 

~  Gavit Manikrao Hodlya . I ~ Maharalhtra 

10. BIT ~  ~CES 

Hindi 
(Oath) 

8L Name and ~ ~  or ~ Qf Date on Time 
No. Memborijpp death Which ~  

reference 

1 ~  Slldubiv . DlUl Patll, 1 
\/ ~  of FourtJi . LOk aGo9-1981 

Sabba. 

2fibri Sureah Chandra Deb. 27-9-1981 
../ Member of Firat Lok I 

made 

H. M. 

.. 'abba. ../ 

Y Chowdhuri Lalari &lnsb. 1-14)-1981 ~ 33-11-1981 0 OS 
V Member of Thir.d Lair· I 

Sabba. , 

4 Aimati Sheoraj Vati ~  1,-14)-1981 , 
V ~  of Firat Lok I 

&abba. . 

Nim Member of • ~ ~  Daduahcb '-11-1981 J 
Jifth LOk S ~  

~  GaneehiLaI Chaudhary. 7-11-1981 2-12-1981 0 02 ..;r -Membea-of Fir It Lok Sabba. -J' 'Sbri Chhotubhai Makanhbai ~ Member of Third 
, Lok ISablia. 

¥ 5bri Karlik Oraon. ~  
...,/ of Fourth, Fifth aDd 

~  ~  Sabba. 

30-11-1981 8-12-1981 o 02 

8-12-1981 9-12-1981 

18 

10-12-1981 

HOUle 
_informed 
at 12'13 bra 
on 8-12-1981 
and at 12'14 
hr •• HoUle 
acljoiuned 
for the day. 



.... ~  

19 

SI. Name and particulars of Dato of 
death 

Date on Time 
No. MembenIUp which takeD 

9 S ~  Shab, Si.ting 
~  

8-12-1981 

'10 8bri Gokul l.I,.l Asawa, Mem- 19-11-1981 1 

" lembly. 

reference 
made 

9-12-1981 

H. M. 

0.0$ 

., ber of Constituent A.- t 
11 ProJ.. ~  Shyam ~ 14-12-1981 24-12-1981 0 03 

~~ Du, Member of Sixth 
LokSabha. I 

12 S~  Singh, Member 14-12-1981) 
~~ ~~  and Second Lok 
Sabha. 

11. PAPERS LAID ON TIlE TABLE 

(I) By Government 

(if) By Private Members 

12. PERSONAL EXlL4NATIQNS ~ RULE 3S7 

81. Drief Subjec:t 
.No. 

Certain remarks about him made 
by a Member in the HoUle OD 7 
December, 1981. 

2 Cortainremarkamadeabouthimin 
the House on 4 and 16 De-
cember, 1981. 

IC ~  
wIIomade the 
pononal explanatioD 

S~ Rajiv GaDdIP 

Dr. S ~  

S ~  

3  • Certain remarks made about him Shri AtallUharj 
in the HoUle on 4 and 16 ~ C 
December, 1981. . 

13. PB'l1T10NS 

Praented by ~  

Date 

7-12-1981 

17-12-1981 

17-12-1981 

A~  

~  

the puling 
away of 
SISJiri 
Kartik 
Oraoa and 

~  
Shah, 
HOUIC was 

~  
tbodayon 
9-12-1981 

72S 

Time taken 

H. M. 

0 03 

0 06 

o 03 

3 
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1'. QUESTIONS 
(i)S ....... 

Number of Quemonl put down in QJaeltiCID Lilt for Oral Anawen .!50Z 

Number of QpeitioDl oralJy aDlwered • 144 

(ii) V_cane4 

Number 0( QjBtiODl put down In Ql.<eltion Liltl for Written Anewerl 
and Written ADIwft'I furo iahed . • • •. •. .. '613 

(iii) .Ol't Notice q...doa 

Number olQ).aeltiODl put down in Short Notice QUiltion lJati 

Number of Short Notice Q!leatioDl orally anawered 

-Includoa 22 Stured Qj.aestiODI trans Crred/pOIItponed from one Miniltry to aaotber • 

NIL 

NIL 

• ·Includcl93 UDitarrcd Qj.aClltiODl traDlfernd rrom one Minbtry to aaotber/paatponedJ 
wicbdrawn. 

21 
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·8. SPEAKER./DBPUTY ~ C A R A  

RULING/ANNOUNCEMENTS 

8Ji' 
No. 

Subject Bywhom-' Date 

I. On the 'point ralllCd in the House on 7 December Speaker 
1981 In ft'IP'Ct of the statement made by the 
MinUter of Railwaya regarding Railway Financial 
Matten. 

'2. -Death of 8hri Kartlk Oraon. Minister of· State Speaker 
in tbe Mini.try of CommunicatioDi. . 

8-12-1981 

8-12-1981 

1. Reganiing intimation by the Chairman. Eatimate. Deputy Speaker 2]-12-1981 
Committee to the Speaker about acceptance of the 
replies of G'lvernmcnt indicating action takeD 01: 
the rccornmcndatiollJfconc\usiollJ contained in 
the five fill hoc Secret Repoct. of the Bub-Committee 
on Defence of the Estimates Committee (1978-79) 
on the subject of ~  of Defence 
which were forwarded to tilt-then Deputy Prime 
Minister and Mini.ter of Defence in April-May, 
1979. 

-Ai I rnlrk of ~C  to the ~  ')f the ~ C  M'mbcn stood in silence 
for a sho.·t while aDd thereafter the H:IUSt" wal adjourned for tho day. 

19. STATEMENTS 

(i) Sa .... SCatemean .-d.,.... by MIaUten _d ... R.aIe ,,8 
.S1. 
No. 

Subject 

2 

1. India's extended arrangement with 
the International Monetary Fund. 

2: 'Reported offer of • No War Pact by 
Pakistan. 

3. Hijacking of Air India Air-craft 

Name of Minister 

] 

Sbri R. Venkata-
raman 

Sbri.P. V. Nara-
aimhaRao 

• Sbri Chandulal 
Chandrakar 

4. Government B~  COr the week Shri P. Venkata-
commencing the 30th November, 1981. lubbaiah 

Date TilDC taken 

4 S 

H.M· 
2]-11-81 O-J8 

25-11-81 0-09 

26-11-81 o.os 

117-··-8· 0-111 

-- ~ 



II 

II 9 

5. Regarding the recomtitution oftl.e Law Shri P. Shiv Shankar 
CommiIIloa for a ~  or three 
yean from 14"11I-lgBI to 19-12-lgB4. 

6. Government Business for the week Sbri Bhlahma Naraln 
commencing the 7th December, IgBl. SinP 

7. *Tragk death of 45 persona and in-Giani ZaU Siosh 
~  to leveral othert at Q.utab 
Minar, Delhi on 4 December, 1981. 

8. Railway Financial Mattera • Sbri Kec\az-PaDdey 

H.M. 

0-01 

0-10 

0-18· 

9. Fire in Ahmedebad on December 6, -Shri ~ 10-1a-81 o·or 
Ig81 l'eIultiog in the death of lave- Matwaaa 
ral pcrIODI. 

10. Regarding launching of Bhaskara-II Shrl C.P.N. Singh 10-111-81 0-06 
and commencement Oritl utilisation • 

... 
11. Government buainealCorthe week co- ShrlBhl.hmaNarain 11-111-81 0-1' 

mmencing the 14th December, IgBl. SinP 

HI. Recent omcial Sino-Indian talb held ShriBhiahma Narain 17-UI-81 o-c6 
in B ~  the annexation of the Sinsh 
Golan ht. by Israel and the 
lituation in oland. 

13. Government Busineal for the week Sbri P. Vcnbta- Ie-ill-SI 0-110 
commencing the II lit December, IgBI. lubaiab 

14. Setting up of an expert Committee to Shri R. Venbla-
ltudy the financial implicationa of raDUIIl 
the proposal for inclusion in the list 
of declared gooc;ll and for levy of 
Additional Excise Duty in lieu of 
Salea Tax on certain commoditiea. 

15. Points raised by Prof. K. K. Tcwari 8hri P. VCllkata 
ill the House on ill-Ill-1gB I about .ubaiah 

~ an enquiry into the alleged 
predictIons about the Prime MinUter 
which had appeared in lome papers. 

16. Aslauination of Jathedar SaJrtoilh Giani Zan SiIIIh 
SiIllth, Prelident, Delhi Gurdwara 
Prahandhak Committee on 21 De-
cember,Ig8I. 

17. RegardiDs India'i decilioo to be. Shri PraDllb KUDlAr 
Party to the agreCJllCD1 catablilhing Mukherjee 
the Common FuDCl for Commoditiea 
IMIIJOdated in UNCTAD. 

18. R.cprdiDf Second Backward Clauea Shrl Yogc;J1dra 
Commiaiona'Report. Makwana. 

111-111-81 o-OR: 

0-05 

o.os. 

0-011 

*The Speaker espl'SIed aorrow and Iympathy for the bereaved r"mUles. There-
after. Membcra Itood In .Uenee for. Ibortwhile in mt.mory of the deccaled and. 
the Houle waa ac:tiourned f<Ir the day. 
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81. 
No. 

Subject Name oCMember MiDliter Date 
who railed the matter who made 

the lltate-
IDCDtln 

3 

I Need for ~  in Can- SbriS' Hariah Chandra )\ tonment Act lor setting up ingh Rawat 
Mtmicipal BoardB for Rani-
khet and LanvJownc areas. 

II Shortage of water &lid famine Shri RarYit Singh 
conditions prevajljng in 
many parts of Aihar. 

3 Crisis in silk industry due Shri Zainul Basher 
to rise in price of ailk yam. 

.. National Goitre Control Pro- Dr. Vasant Kumar 
gramme. Pandit 

5 Protest rally by workers Shd Satyasadban 
at Boat Club, New Delhi. Chakraborty 

6 Need for taking over of Shri Rashid Masood 
Roark« Engineering Uni-
Versity by Union Government. 

7 Corutruction of an airport Shri V.S. Vijayara- 1 
at Calieut ghavan. 

8 TreatIncnt meted out to pi'i- Shri Ram Vilaa 
SOllers in jails with particu- Paswan 
Jar reference to the Cent-
ral Jail. MuzaB'arpur. 

I 
I 

I 
9. Steps for loMng subsidence Shri Ajit Kumar > 

problem in R.aniguqj. Saba I 

10 Power failure in Cachar dis- Shri Santosh Mohan \ 
trict of Assam. Dell 

II Enhancement of lugarcane Sbri K. M. 
price fOr cane growmI of Madhukar 
Bihar. 

III Relief measure! for Rood Shri Aahfaq HUI81n 
affected victims of Gorakh-
p1Ir and Buti dlltricts of 
Uttar Pradah. 

J 3 Allocation of more fimda far Shri R.ua Beharl 
constructioo of ro.d co- Bebra 
mmtmication In Ort... 

Shri Somnath 
Chatterjee 

I 
I 
J 

\ 
I 
I 
I 
I 
I 

== 
6 

RM. 
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........ au ..--

S ~ 6 

.H.M. 

I~ Problem or ..,... wattT ill 8br! Ram lAl Rabi I 

area bardcrias Sarda I 
Prqfect CaDal in Uttar I 
PradeIh. I 

I 
/ 16 Inc:reasi, tension in Kiahtwar Dr. KaraD 8ingb 1 

town Jammu and Kubmir t 115-11-81 CMlI 

17 Steps fill' early completion 8hri Era ADbaruu I 
of Madra Atomic Powar I 
Project. 1 

I 
J8 Threatened lbike in the N .. ShriJalilAbbui I: tional Scbool of Drama, 

NewDdhi. I 
I 

19 blue of arms to Harijaaa and Shri ~  Sonbr . 
pcnODS bdonging to weaker Shastri 
1IeC1i0Dl ofeociety. I 

Need to open a branch of Dr. A. Kalanidhi 
I 

110 I 
.c:amen employmc:at office I 
atMadru. J 

In AIleFd IpfUd of malaria due 8bri Chintamaai 1 to increued \lie of pesticides Jena 
for Omen Revolution and I 
IDC8IoUnS 10 cbeck it. I 

1 
~ Dilfiguring of Jain Idola in 8bri Mani Ram I-

Madhya Pradelh. Bagri I 
1 

\23 S ~  of adequate quantity Sbri Kriahn Chan- I 
copper to MI. Indo- dra lfaIdar I 

American E1ectricala Lim!- 1 
ted, Durppur. I 

I 
t&4 Need to ban impOl't of coconut Shri GeorgtJoaeph 1 

oil, cocoa and cocoa pow- Mundackal . >- lI6-II-8J 0-90 
der, nutmug, clovts and I 
rubber. I 

1 
115 Prov'iaion of additioaal coa- Shri CumbuJn N. 1 

chcs ~ train bet- Natarajan 1 
ween i and. Madru. I 

Shri Ramavatar 
I 

\26 Alleged reprellive IDIJUUn:I I 
agailL>t agricultural labou- 8hR.stri I 
rera by C.R.P.P. and Bihar I 
Millta Force In certain I 
parta ~ Patna Dilbict. I 

I 
fl7 Immediate cleanina of Sujan- 8hrj Rajelh Pilot I 

Ganga Can al around the 1 
Fort of Bharatpur. I 

I 
118 8t%. to ~ : improved 8hrj B.D. 8inah I 

acllities . edu- I 
cation in ~ I  } and other parts of the 
country. 
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2 3  4 5 6 

H. M. ~  research for hamell- Shri P. Raiagopal l •  . ing IOlar energy. Naidu 

)0 T.V. Statil)n at Allahabad for Shri Krimna Prakaah I 
tm, coverate of the coming Tewari 
Ardh-Kum h Fair. 

31 C.·i.i. it! carpt't indmtry of Shri U rna Kan t 
~  Blladohi area in Miahra, 

U I tar r adem . 

32 I'lcreaing the ~  of Radio Shri Bapuaaheb 
Station at Ratnagiri. Parulekar .80-, .... , 0 l' 

33 Central _iatance to Weat Shri Satyagopal 
Bengal Government for Com- Miara 
pensating cultivator. for 1011 
of their crops due to peat and 
drought. 

34 Ceutral intervention to enable S ~ 
worker. to take over manage- Fernan 
ment of Binny Garment 
Factory, Bangalore. 

35 Supply of wheat and rice in Shrimati Geeta 
adequate quantity to Weat Mukherjee 
Bengal. 

36 Direct exprcaa train service S ~  
from Delhi to Kanyakumari. 

37 O .. tbreak of epidemic disease Shri Bhikhu Ram 
known a Shitalmata lUIlonpt 
cattle in Ghazipur Dairy 

Jain 

Farm, Delhi. 

~ 38 
Steps to meet Ihortllfe of dec-
tricity in Uttar Pradesh. 

Shri Jitendra 
Prasada 

39 Granting pennanen4Y ltatus Shri Zaiul 
to employees of, All-India Abedin 
Handicrafts Board. 

11 ... 1-2-1911 0 n 
40 Induatrialiaation of Eaatem Shri Harikcah 

Uttar Pradesh to meet un- Bahadur 
employmen t problem amonl 
tbe youth. 

41 Canaliaalion of cxJ:!tI of oniolll Dr. SubralJlllDlam 
to Malaysia ough one Swamy 
lingle cOI,cern. 

42 . Relexation in rule regarding Shri N. 
"ra'lt of D.A., C.C.A., H.R. Selvaraju 
104. to the emp:oyces ofBharal 
Heavy Electrical. Unit and 
amall' arlld factory near 
Tiruchirappalli. 
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----.-----
2 3 

43 Irregular working of Vinod & Shri Saty&ilarayan 
Vimal Textile Mill. of Madhya Jadya 
Pradesh. 

I 
I 

J 
44 Provision of halt atation at Shri Shhkumar 1 

Burhanpurfor ~  Vai-a. Sit gh 
nasi Mahanagari Express. 

45 Gearing-up of co-oparative Shrimati Usha 
movement in the cOURtry with Verma 
particular reference to esta· 
blishment pf a lugar. factory 
in U.P. in co-operative sec-
tor. 

46 Adequate coverage of' Oriya Shri Rasa Bihari 
and Aaameae programmes Behra 
on Delhi T.V. 

47 Reduction of excise duty on 
matches produced in cottage 
and tiny unitl in Tamil 
Nadu. . 

Shri D.S.A. 
Sivaprakasam 

48 Token .trike by workerl of Shri Mani Ram 
HindUitan Samachar Bharti. Bagri 

~ Pr.Jpoaed reOrganisation of B.B. Shri S ~  
J. Canatruction Co. Ltd. Chatter,itt 

5 ) Conltruction of a bridge over 
river Yamuna in Saharan pur 
diftritt. 

51 Employment opportllnity for 
the local SC/ST people of 
Mirzapur district· of Uttar . 
Pradesh. 

52 Increued cement quota to 
Uttar Pradesh. 

Con¥eriion of King George 
Medical College into a Medi· 
cal Ir.ltitute in Uttar Pra-
desh 

'Shri Ralhid 
Masood 

Shri Ram Pyare 
Panika 

Shri Zainul 
Basher 

Shri Ram La! 
Rahi 

54 T.V. coverage of India Vs. M. Shri Krishna 
C.C. test aeries for e .. ~ Chandra Haldar 
region. 

55 Increase i I the ~  of Shri Ramavata·· 
ration ~ in Delhi. Shastri 

56 Re-employmmt of :retrenched 
worken of Hindulltan Steel 
Conltruction C,,+ny Limi· 
ted. 

Shr, C. 
Palaniappan 

I 

I 
I 
I 

j 

1 

~ 
, 
I 
I 
I 
I 
I 

t 

4 6 

lI.M. 

1-I!Hg81 

2-12-191i1 o \3 

3·12-1981 o 3 
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3 .. 5 6 

~ 

51 Relief measures for remote 
villages of the districts of 
Kargil and Laddakh suffer-
ing due to heavy snow-fall 
there. 

Shri P. 
Namgya!. 

58 Establishment of an office of Dr, Vasant Kumar 
Shipping Corporation of Pandit 
India at Madras, 

59 Working of Khadi and Village Shri Rajnath 
Industries Commisaion. Sonbr Shastri 

60 Supply of inferior quality Shri Ratanlinh 
~  for the use of Army, Rajda 

Border Security Force, etc. 

6. Restriction on use of fireworks Shri Bhiku Ram 
on Diwali and other festivals. Jain 

62 Morlernisation and develop-
ment programme . for the 
coalfields of Orissa. 

ShrimatiJayanti 
Patnaik 

63 Problems of silk weaven of Shri T.R. 
Karnataka. Shamanna 

64 Telchar-Sambalpur Railway Shri K.P. Singh 
Line in Orissa. Deo. 

65 Crisis in handloom industry Shri Ashfaq 
due to increase in price of Husain 
cotton/silk yam. 

66 Demolition of staff quarters in Shri Atal Bihari 
the Gole Mark .. t area of New Vajpayee 
Delhi. 

67 Hurdles put by railways near Dr. A.U. Azmi 
the leVel-crossing of 8anethi 
railway ltation near Jaunpur. 

68 Industrialisation in the inter-Shri Krishan Datt 
ior of Himachal Pradesh. Sultanpuri 

59 Clearance of piled-up stocks of Shri Lakshman 
iron-ore at the pit and rail- Ma1Iick 
heads . in Banspari-Barhil 
lretor in Orissa. 

70 Nationalisation of M/s Hoogly 
docking and E ~  Com-
pany Limited, Howrah. 

Karnataka-Mahara\htra border 
dispute. 

7'1. Supply of diesel and kerolel1e 
to Carmen of Eastern Uttar 
Pradesh. 

Shri Satyasadhan 
Chakraborty 

Shri Bapusaheb 
Parulekar 

Shri Harikesh 
Bahadur 

H. M. 

7'-I!l-IgBi' 0 16 

j 
1 

! 

o 18 
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H.M 

73 Propoeed introduction of dec- 8bri I ~  1 
troDic computer technology . G.upta I 
in the DeWlpaper industry. 

74 Enquiry into lut week'. explo-
sian in the Cire-wol'tll factory 
at Gwalior. 

Shri N.K. Shej-
wa1kar 

75 Import of nec:J1 pesticides, Shri Cwnbum N. lo-n-lgB. 
huccticides and CrtiUzen to Natan.jan 
uw cardamom Q'op in 
Kerala. 

76 Chant of name or. Marath- Shri,R.am Vilu 
wa University to Dr. Am- p.,... 
bcdbr Marathwada Univer-
lity. 

77 ~  unlAthfadory working Shri Narayan 

1 
Railway HCllPita1s . and Chouiley 

Dilpelll&1'ies. 

78 Two-lane Railwa6 ~ Shrimati Jayantl 
near IOUth or uttack Rai- Patnaik 
way Station in Ori_. 

79 Alleged direction of the Reserve 8hri T.R. 
Bank of India not to illite ShamamJa 
liolDa tb .tart DeW Urban 14-12-lgBl 
C ~ Banks. 

0 I ~ 

80 Industrialisation of Sitapur Shri Ram Lal 
area :ti Mcltrina it an Rahi 
indUltn y backward ~  

81 Spread of T.B. in desert vii- Shri naulat Ram 
~ lages of Rajasthan. Saran 

P\ight of emp10ytld children. ShrlK.Lakkappa 

83 Expansion progrlUDlDe of Shri R.P. Das 
Beugal Immunity, a G0-
vernment of India Unit or 
pharmaceutical indUltry. 

Sf Rajadhyakah Commiuce reco- SbriIbati Usba 

1 
mmendations on State Ekc- PnbIII' ChaudlNri 
tricity Boardl with ~
lar reference to iu uate 
power supply in Maharashtra. 

f 

85 Better loading/unloading fa- Dr. A.U. Azmi IS"la-lgB. 0 R! 
ciHties in paIIC1lger traina at 
~  Itation, Uttar 
adesh. 

86 ~  link for MalabK Shtl V.S. Vija,a.-

J 'region of Karala for T.V. rqlutVBD 
protp'Brnm.es. 

-------.-



12 3 

87 Problem of drinking water supply Shri Ramavatar 
due to strike by employ- Shutri. 
ecs in Bihar. 

88 Reimpontion of ceilJing on pro- Shri Era Mohan. 
duction of matchea in cottage 
Sector Units. 

8g Facilitit't for the workers em- Shri Chandra Pal 
~ in bricb-kliDi in Shailani. 

Delhi. 

go Difficulties of people due to Shrhll.ui Kri.hna 
employees strike in Bihar. Sahi. 

91 One day cease work caU by col- Shri Satyasadhan 
lege and university teachers Chakraborty. 
kll o"er the country. 

912 Shortage of kerosene oil in tne Shri Mani Ram 
country. . Bagri. 

93 Declaration of emergency in Prof. Madhu 
~  ~  

94 Relief measures for the flood Shri Mahavir 
victims of Gorakhpur Dis- Prasad. 
tric!. 

95 Technology for the exploration Shri K.P. Singh 
and economic exploitation of Iko. 
Nickel and Cobalt minerals. 

1 

I 
j 
') 

g6 Completion of the Traffic sur-
vey of the proposed Railway 
line on Bandel • Howrah 
section. 

I 
I 

Prof. Rupchand Pal. I 

97 LOISel in Talcher unit of FM'ti- Shri Arjun Sethi. 
Iizer COrporlltion of India. 

98 Problem, of W('8vers of Uttu Shri Harikcsh 
Pradesh due to rising prices Bahadur. 
of yarn and chemicals. 

99 Alleged pollution of the Damo- Shri Ram Vilas 
d.8r river watff. Paswan. 

100 Alleged Israeli attack on Golan Shri Atal Bibari 
Heights. ~  

101 Controlling of price of raw silk 
yarn to prevent ~ of liVeli-
hood to ~  weavers of 'Tamil 
Nadu. 

1012 Expeditious action on the Pen-
sion clainu of ex-servicemen. 

103 Extenaio, nf Raniganj Raimy 
Platform and development of 
AsanIOI Railway Station. 

Shri C. Palaniappan 

Shri Digamber 
Siogh. 

Shri Ajit Kumar 
Saha. 

-------_._-------.---

I 

I 

J 

} 

5 6 

H. M. 

~ I  0 17 
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104 Allegro irregular allotmmt of 
wagODl for transportation of 
coal for amall acak industries 
in Tamil Nadu. 

34 
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Shri D.S.A. Siva-
prakasam 

105 Anomalies in ~ allowances of Shri Eduardo 
teachers of colleges in Goa Fa1eiro 
Affiliated to the UniV'enity 
of Bombay. 

106 Elt .. blishment of tube-well Cor- Shri Rajesh Pilot 
}>Oration to ensure supply of 
drinking water in Rajasthan 
villages. . 

107 Setting up of major industries Shri Madhavrao 
in the public sector in Gwalior Scindia 
Chambal division of Madhya 
Pradtsh. 

108 ~  to export Urad whole Dr. Vuant .K\IIl1&r 
or Dal to ltabilise its price. Pandit 

log A film containing de!"O(Jatory Shri Gulam Nabi 
material about persons in Azad 
public life. 

110 Expeditious execution of the Shri K. Lakkappa 
programme of establishiJig 
propoRd Vijayanagar . Steel 
Plant. 

11 I Rr.gulariaation of casual labour Shri Samar 
of Railway Department. Mukherjee 

I III Alleged failure of cotton Corpo- Prof. N.G. Ranga. 
ration of India to ~ 
cotton. 

"3 Alleged fall in Sabai grass prices Shri Arjun Sethi 
hitting the major source of 
livelihood of tribals of Mayur-
bhanj district of Oriua. 

114 Steps to ntahlilh a Univeraitr Dr. A. Kalanidbl 
of Medical Sciences in Tami 
Nadu. 

115 Lifting of ban imposed on the Shri Atal Bihari 
film 'Meri Aawaz Suno·. Vajpayee 

I 16 E ~  implcmer.tation of In-Shr! B.D. Singh 
tegrated Land Dt'Vciopment 
Prog'illllme particularly with 
references to aIIistanCe:' provi-
C\('({ by hanks . 

. _---. ---------

"'I 
I 

J 
J 

! 
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117 Inclu,ion of Kannada prograpl- Shri Oscar 
rncft in the prOgr&mme!I of Fernandes 
Delhi Doordanhan. 

118 Alleged import of stainless .teel 
by other names and paying cf 
kss CustOIJU Duty by certain 
persons. 

119 Problem of getting admission to 
colleKes for the .tudents of 
schools affiliated to Central 
Board of Secondary Education 
in Tamil Nadu. 

Shri Mani Ram 
Bagri 

Shri D.S.A. Siva-
prakasam 

Shri Era Anbarasu 

l 
IIZO Prmision of employment and 

adequate compensation to Ih" 
displaced persons whose lands 
were acquired for letling up 
of Neyvdi Lignite Corpora-
tion. 

IIZI ~ of the employees in 
view· of clOllure of the Diesel 
P.O.H. shop at SiJiguri Junc-
tion in West Bengal. 

Sbri A ....... "' .... ·1 
I 

IIZ2 Sett\emeDt of the demands of 
D.::lhi University agitating 
employees. 

11Z3 PropO!led retrenchment of ad ho, 
employees of Census Opera-
tions Department. _ 

Shrimatt Geeta 
Mukherjee 

Shri Jagpal Singh 

124 Adequate power supply for irri-Shri Rajl.-m Pilot I 
gation purposes in the J 
country. 

11Z5 Early decision by Salt Conunis-
sion to allow conltruction of 
houses on the lands orilfinally 
meant for panning I8lt and 
now lying unutilized in Bom-
bay. 

Dr. Subramaniam 
Swamy 

~  ~  to provic.e facilities Shri Ram Vilas 
to disabled penons. Paswan 

1117 Creation of a separate Archaro-
logieal Circle fOI" Orisaa for 
proper maintenance of 
monwnents there .. 

Shrimati Jayanti 
Patnaik 

I 
I 
I 
I 
I 
I 
I 
I 

I 
t 

11Z8 Adequate supply of coal for Shri Krishna Prakash I 
Cement Factorj('"1 of Uttar Trwari I 
Pradesh. .., 

1119 Compenaation for tllC Scheduled Shri Chandra Pal I 
Castes' families whose houses Shailani 
have been allegedly demolish- I 
cd by D.D.A. on li-IIZ-lg01 /1 

in village Bcgampur near 

~~  ~  ~~ ___ SO_ut_h ____ .____ J 
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I SO Increucd train 
, Paradip Port. 

servicea for ShriLabbmua 
MaUick 

131 Statement made by the Minister Shri Harikeah 
of S ~ in the Miniltry ofBabadur 
Home Afl'ain on 12l-I!Z-lgBl 
regarding alleged pmUctiOllI 
about the Prime Minilter. 

1312 Unaatisfactory ~ 1«- Shri Cumbum N. 
vicea by Cumbum Tdcpboae Nattlrajao 
Exchange, Madurai Cierle. 

133 ~  by the Union Government Sbri A. K. Balan 
to the Kerala Land RefOrm 
(Amendment) BiU, IgSo. 

Sbri P. K. Kod.iyan 

I 
I 

134 Enquiry into alIqcd death of • 
nune (rom Kuala in 
Pratapprh District of Uttar 
Pradesh, 

135 Pest in( .. -ction of wheat crop in 
northern belt of Madhya 
Pradesh. 

Dr, VlKnt.Kumarl 
Pandit. 

136 .\Distance to State GovcrnlllCDt 
by Central Government for 
conltruction of Baluore-Jala-
lore-Kharagpur St,te High-

ShrHJhintanw.i 
Jena 

way. 

137 Steps for rejJiltration 'and absor- Sbri M. 
ption of Port worken of Lawrence 
Cochin Port. 

M. 

'91 

138 Releaae of adequate financial 
aIIiltance under the progra-
mme for lupply of drinking 
water for Himachal Pradesh. 

ProC. Narain ChaDd 
Paraabar 

139 Allegedincidenta ofaxploitUioD 
of Hati)ans and weaker sec-
tions With particular rcfcrence 
to incident. in Sitapur DUtl"ict 
in U.P. 

SbriRam La1 ,Rabi 

140 Cancellation of trainl in Bhav- Sbri Mohanlal Patel 
nagar section of ~  

141 Alleged incidenta of thct't in Slari R.'R. BBGle 
Bombay Port Truat. 

142 Reported pollution of G&ItFI 'Shri Nil Mohammad 
Water ncaf Kanpur. Khan 

143 Proviaion of aheltcr to the vic- 8hri Ramavatar 
tima of Bihanheriff. Shutri 

4 5 6 

H .. M. 
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144 Need for withdrawal of the 
recent notiflcation denyilll 
partial exempdon from au.-
tolDl Duty on certain drup 
produced by the Imall scale 
unitl. 

""'. K. K. T_; I 
145 IncentivCl to induce doctora to Shri P. Rajagopal 

work in rural are... Naidu 

146 Alleged reduction in coat lupply Shrl Shivkulnar 
to Roahan Si:ling Milla and Singb 
other Milll in Burhanpur. 

147 Alleged derogatory ,remarb Shri Suraj Bhan 
against Maharilhi Valmiki on 
Delhi Doordanhan. 

148 Allotment offund. for the Dairy Prof. Ajit Kumar 
Development Programme in Mehta 
Bihar. 

149 Need for CBI enquiry into the Shri C. T. Dhanda· 
murder ofa Verification Ofti· pani 
cer in a Temple at Tiruchen· 
duro 

J 

I 

f 
J 

f 

t 

ISO Railway travel in But U.P. and Shri Jitendra J 
Bihar. Pruada, 

SI. 
No. 

Bric;f lubject Name of MiDiiter 

5 

Date 

6 

H.M. 

Tiae 
talIi!Ib 

----------------------------------------------
1. Correcting oertain information given Shri Yogendra Makwana 25·11·1981 

to the HoUle on 9th September, 
1981 in reply to Calling Attention 
regardinl the fepQrted dacoity in 
South ExtenDon Branch of Canara 
Bank in New Delhi. 

2 Correcting the anlWCt given on the Rao Birendra Singh 
7th Dccemberl..1981 to a Supple-
mentary by ::;nri A.K. Roy on 
Starred QUCltion No. 209 regardinl 
Food for Work Programme in 
Dhanbad Diltrict, Bihar. 

3 Correcting the anlwet given on the 8hrl P. C. Sethi 
15th September, 1981 to a Supple-
rncntary by Shri Bhiku Ram Jain 
on Starred QuCltion No. 439 re-
garding glut of chemical ~ 
due to importl. 

11·12-1981 

21·12·1981 

H.M. 

o OJ 

o 02 
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20. STATEMENr SHOWING 'rIME TAKEN ON VAlUOUS KINDS OF 
BUSINESS 

Business 

BILLS 

(a) Government Bills 

(b) Private Memben' Billa 

BUDGETS 

(a) Railway Budget 

(b) General Budget 

(c) Budiet in retpeCt of State of ~ 

(d) B ~  in re1pect of State of Kerala 

CALLING ATENrrION NOTICES (Rule 197) 

DISCUSSIONS 

(a) Half-an-Hour DilCUllion. (Rule 55) 

(b) S'lJrt D.lration Discu.ion. 

MATTERS UNDER RULE 317 

MOTIONS 

(a) M.)tionl under rules 19l &342 

• • 

(b) M:>uon. for modification of rules laid on Table • 

QUISTIONS 

·RESOLUTIONS 

(a) Statutory Resolutions 

(b) Private Membera' Resolution. 

STATMEN'l'S (Rule 372) 

OTHER MATrERS such II adjournment motion, Paper. laid on 
Table, Question of Privileges, Obituary references, Poinb of Order, 
penonal explanation., etc. 

Total' 

a.M. 

33 01 

7 35 

3 26 

3 41 

$4 04 

-4, 19 

17 19 

.. !9 
19 47 

5 26 

15 01 

0 41 

21 03 

• 
2 57 

2 31 

8 20 
q; 

154 40 

21.3 

4.9 

2.2 

2.4 

2.6 

2.8 

11.2 

2.9 

12.8 

3.5 

9.7 

0.5 

14.3 

1.9 

1.6 

5.4 

100.0 

-Joint disclL"ion took place on Statutory J«soIutiOi'l' (vi" Stattmf1lt ~ '6 S. N",. 
I to 3) and Supplementary Demands far GranQl in reapec:t of tilt lludireQl of the 
State8 of Auam and Kerala for 1981·82 [uideStatement No. 6 S. No. (1ii) Be (iv)] 
Time taken on joint discuuian bu been ahawn under State Budteta. 




